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into Delhi from Haryana during the
first two weeks of March, 1968;

(b) whether it is a fact that the
smuggled foodgrains are being sold in
the local markets openly and the Delhi
Administration is reluctant to take any
action against smugglers because the
smuggled foodgrains have helped to
bring down the prices in Delhi; and

(c) if so, the reaction of Government
thereto and the steps taken or proposed
to be taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND COOPERATION (SHRI ANNA-
SAHIB SHINDE): (a) No Sir, 19.90
quintals foodgrains are reported to
have been seized while being brought
into Delhi from Haryana unauthoris-
edly.

(b) It has been reported by Delhi
Administration that no such case has
come to notice.

(c) Does not arise.

Agricultural Implements

*1064. SHRI SAMAR GUHA: Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state:

(a) whether Government initiated a
scheme under the Third Plan for the
indigenous manufacture of some
improved form of agricultural imple-
ments;

(b) it so, the kind of implements
manufactures so far by the Central and
State agencies and the cost involved
therein;

(c) how many of these implements
have so far been utilised by the culti-
vators and the price paild for such
implements;

(d) whether it is a fact that in some
States, the scheme of manufacturing
agricultural implements failed to
achieve its objective and the State
Governments incurred, as a result, huge
loss; and
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(e) it so, the details about manufac--
turing and utilisation of such agricul-
tural implements and the total loss in- -
curred by the State Governments and.
the remaining quantities of unused
implements and the reasons for the -
failure of such scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT"
AND COOPERATION (SHRI ANNA--
SAHIB SHINDE):

(a) There was no Centrally Sponsor-
ed Scheme for indigenous manufacture -
of improved agricultural implements.
in States under the Third Plan,

(b) to (e). Do not arise.
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